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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH AT NEW DELHI

O.A. NO. 523/2022
IN THE MATTER OF:

APPLICANT: Sayed Mehmood Ali Chisti
//VERSUS//
RESPONDENTS: State of MP & Ors.

REPLY ON BEHALF OF RESPONDENTS NO. 3 & S

The answering respondents, named above, most respectfully submit

as follows:-

1. The Applicant has moved a letter petition before the Hon’ble
Tribunal raising its griveances that hundreds of tonnes of garbage
is generated from Harda town, which is being dumped out on the
open empty space between Muktidham and Kabristan located at
Khandwa - Indore Bypass road and has also alleged that the
carcass of animals including cows are also dumped at the
dumping site instead of cremating the same and the old Basti
named Khedi Mehmoodabad is also located nearby the garbage
dumping site. The garbage is being burnt daily causing serious
health hazards to the local residents.

2. The Hon’ble Tribunal vide its order dated 02/09/2022 had
constituted four member joint committee consisting of
representative of the State PCB, Executive Officer, Municipal

Council, Harda, and Collector, Harda.

In compliance to the directions so passed by the Hon’ble Tribunal

the committee members have conducted the site inspection on
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28/09/2022 and prepared a factual and action taken report. In
the report, the committee has made certain observations and

recommendations which are quoted below:-

Conclusion:-

«The solid waste of the Harda city is continuously being
dumped unscientifically in the open land and the
arrangements for segregation, processing of waste and
sanitary landfills are not available at the site for the
disposal of solid waste as mentioned in the SWM Rule
2016.”

Recommendations:

“]. According to the Solid Waste Management Rules
2016, the responsibility of collection, segregation,
storage, transportation, treatment and disposal of
Municipal solid waste lies with the local body hence
Municipal Council, Hard should comply with the Solid
Waste Management Rules 2016.

2. Site should be immediately fenced & movement of
animals in the area should be restricted. The petitioner
Mr. Sayed Mehmood Ali Chisti has also requested the

same for immediate action.

3. Municipal council, Harda shall immediately start the

material recovery facility and composting facility at the
site.

4. Municipal council. Harda should take immediate
initiation with District administration for the allotment of

new landfill site & shall comply with all provisions of
Solid Waste Management Rules 2016.”
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4. The Hon’ble Tribunal after perusal of the report of the joint

committee, passed the following directions vide order dated

14/12 /2022 which are quoted below:-

“In view of the averments in the application and
observations in the report of the Joint Committee, we
consider it appropriate to have response of (1) State of
Madhya Pradesh through Chief Secretary, Government of
Madhya Pradesh, (2) Principal Secretary, Urban
Development and Housing Department, Government of
Madhya Pradesh, (3) Executive Officer, Municipal Council,
Harda, (4) MPPCB and (5) Collector, Harda, who stand
impleaded as respondents No. 1 to 5. The Registry is
directed to prepare and attach memo of parties to the
application. Respondent no. 4 has already appeared

before this Tribunal through counsel. Notices be issued to

respondents No. 1, 2, 3 and 5.”

The Regional officer, MPPCB District Raisen vide its letter dated
21/10/2022 informed the Chief Municipal Officer, Municipal
Council Harda regarding the shortcoming found /deficiencies found

during the inspection. The copy of the letter dated 21/10/2022 is
marked and filed herewith as ANNEXURE R-3/1

The Chief Municipal Officer, Municipal Council Harda in turn
responded to the letter received from the Regional Officer MPPCB

vide its letter dated 24/11/2022. The copy of the letter dated
24/11/2022 is marked and filed herewith as ANNEXURE R-3/2

Point wise response to the short comings/deficiencies found

during inspection and observations made by the committee:-

i. The Municipal Solid Waste Approximate 16000 Tons is
being dumped in unscientific manner at the dumping site

existing since last 70-80 years.
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It is submitted that for the purpose of disposal of solid waste a

temporary M.R.F Centre has been established and Composting
Facility has also been arranged by the Municipal Council
Harda whereby the solid waste collected from District Harda is
properly segregated meaning thereby the dry waste is properly
segregated from wet waste for its composting and accordingly

the remaining inert is sent to the dumping site.

It is further noteworthy to mention over here that due to the
expansion of the city and increase in population, the Municipal
Council Harda needs adequate and suitable land for create
landfill facility for solid waste management and for which 10
acres of land has been identified in village Ranhaikalan and an
online application has been made in the office of Collector
District Harda which is registered as application number
0550030101013-APP -15405335. The above mentioned land is
likely to be allotted soon, after which proper arrangements will
be made for the scientific solid waste management as per the
instructions of the State Government. A copy of the online
application form is marked and filed herewith as
ANNEXURE R-3/3

Further, Municipal Council Harda, under SBM 2.0 has drafted
action plan for dump site remediation as per Government
norms and DPR for the same has been prepared and also been
submitted to the Division for approval, upon which the tenders
will be floated for the same. The copy of the DPR and NIT is
marked and filed herewith as ANNEXURE R-3/4

The Municipal Council was found dumping solid waste

without segregation directly through tractor trolley at the
dumping site.
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It is submitted that the Municipal Council Harda uses 24

garbage collection vehicles for collection of domestic solid waste

In Response:

in which dry waste and wet waste, harmful infectious waste are
collected and segregated, proper arrangements for processing
of waste and the waste collected from the city is sent to M.R.F
Centre and Composting Facility.The photographs depicting the

subjective dumping site is marked and filed herewith as

ANNEUXRE R-3/5

iii. As security measures no barbed fencing and security
guards was provided at dumping site and due to which the

previous complaints of burning of solid waste were

received.

In Response:

The Municipal Council Harda for the removal of the already
dumped solid waste of 14678 metric tonnes has allotted the
remediation work to the consultant appointed by the State
Government and for the purpose of carrying out the dumping
site remediation work, the amount of Rs 80.72 Lakhs is
invested for preparation of Detail Project Report (In short
DPR). The said DPR is approved by the State Level Technical
Committee and in pursuance of the approval the Tender was
floated by the Municipal Council Harda on 03/02/2023 and
the bids were made, the technical bid is already opened on
09/03/2023 and the financial bid will be opened shortly, after
the tender process is completed the consultant appointed will
ensure the work of Bio Remediation and Bio Mining and will
also ensure the security measures and barbed fencing around

the dumping site and accordingly 22403 sq mt of land will be

garbage free.

It is further submitted that Chief Municipal Officer Municipal
Council District Harda has also lodged the FIR on 27/10/2021
at Civil Line Police Station District Harda against Rag Pickers
which got registered as FIR No. 0526 for the offences under
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section 270, 285 and 34 of IPC for burning solid waste and

thereby causing health hazard to the local residents. The copy
rewith as ANNEXURE R-

of the FIR is marked and filed he
3/6.

iv. The Established Material Recovery Facility Centre

Composting Shed was found non-operational.

In Response:
It is most respectfully submitted that the M.R.F Center

Composting Shed established for the disposal of solid waste is
operational. it will not be out of place to mention that due to
the heavy rainfall in 2022 between July to October, flood

situation aroused in the several areas of the city due to which

the M.R.F Centre was closed for some time as the same was
damaged due to the natural calamities but now at present, all
the necessary repair work has already been carried out by the
Municipal Council Harda and the M.R.F Centre has been made
functional.The copy of photographs of M.R.F Center is marked

and filed herewith as ANNEXURE R-3/7

8. In the light of judicial and factual matrix of the matter the reply
may kindly be taken on record and the Hon’ble Tribtunal may pass

any appropriate order in this regard.

An affidavit is filed herewith.

SUBMITTED BY,

RESPONDENTS NO. 3 & 5

Place: BHOPAL (SACHI RMA ADV)
Date: 14/03/2023 COUNSEL FOR RESPONDENTS No. 3 & 5
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| BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH AT NEWDELHI

NOTARIAL | '
O.A. NO. 523/2G22

- i “~~INTHE MATTER OF:
/ APPLICANT: Sayed Mehmood Ali Chi%#K
//VERSUS//
RESPONDENTS: State of MP & Ors.
AFFIDAVIT

I, Gyanendra Kumar Yadav, Aged about 61 years, S/o Shri Ramlakhan
Yadav, posted as Chief Municipal Officer O/o Municipal Council Harda
(M.P.), do hereby state on oath and solemnly affirm as under:-

1. That, I have been impleaded as Respondent No. 3 and also appointed as
Officer In-charge in the present matter on behalf of Respondent No. 5
and as such I am well conversant with the facts of the case and

therefore, competent to swear this affidavit.

2 That the accompanying reply/compliance report has been drafted as per

my instructions and also explained to me.

3. That the contents of para 1 to end of accompanying reply/ compliance
report are true to my knowledge based upon official records and the legal

averments made therein are true on the legal advice received and

believed to be true.

aqTg AT minmr afrse
DEPONENT .~ =5~

VERIFICATION

1, above described deponent do hereby verify that the content of para 1 to
3 of the affidavit are true to my personal knowledge and belief.
Verified and signed on this /& day of 633 — 2023 at (M.P)

qtEsT cﬂ’hsm
‘,‘ONEN

KUMAR SARI“
’",390.. ATE & NOTARY
SASDA (M P INDIA
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‘,/ Detailed Project Report (DPR) For Processing & Disposal of Legacy Waste in Harda .
’/"7 (i)

[ Detailed Project Report (DPR)

Processing & Disposal of Legacy

Name of Project .-
Waste at an existing dumpsite in
Harda
[Division Bhopal, District Harda]

Estimated Legacy Waste .. ~0.15 Lakh MT

Estimated Time of Completion ;- ~4 Months
Estimated Project Cost .- 780,72,900.00
(~Rs. 80.72 Lakhs)

Technical support

Lalit‘l}d'e -
22.33881543°

Local 05:07:00PM - .
GMT1137.00AM

PIVOTAL
PLANNING
SERVICES

Disclaimer _
This report is prepared on the basic data produced, analysed and obtained from the secondary

sources like CDP, DPR, site visit ar:d consultation with the stakeholder & ULB Officials. Every
effort has been taken to check the accuracy of the data source however this cannot be COl:lSthd
as full)f reliable. The objective of the report is to firm up the policy level decision making for
the project. However, Consultants cannot be held responsible for the decision taken solely baS:dJ

' on this report.
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Selection of Contractor for The Work of | 8Xal 8072900 | 04 HIE
“Legacy Waste Dumpsite Remediation
through Bioremediation, Biomining and
dlsposal of Residual waste”” in Nagar
Palika Parisad, Harda
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Notice Inviting e-Tenders

Notice Inviting e-Tenders Online percentage rate bids for the following work are invited from
register'ed Contraptors an_d Reputated firms fulfilling registration criteria. The following works and
same will be received online at http://www.mptenders.gov.in. as per key dates,

Probable

Name of Work EMD Cost of Bid | Period  of
Amount Amount (In | Document Completion
(InRs) RS) (InRs) (In Months)
Selection of Contractor for
The Work of “Legacy Waste
Dumpsite Remediation 04 Month
through Bioremediation, 8072900.00 60547.00 10000.00 | From Date of
Biomining and disposal of Agreement
Residual waste” in Nagar
Palika Parishad, Harda
Event Date Time Web-Link/Venue
Start of Bid Download 23.11.2022 10:00AM www.mptenders.gf)v.ln
Pre-Bid Meeting 05.12.2022 11:30am Online Meet web Link:
- Pre bid Meeting - Harda
12:30pm Monday,5 December, 2022
11:30am — 12:30pm
Google Meet joining info
Video call link:
https://meet.google.com/zad-jtnu-xtz
Physical Meeting: -
Chief Municipal Officer Flarda
Mob. +91 9425834065
Address:Nagar Palika Parishad,
Harda,(MP)
Pin — 461331, Madhya Pradesh
End Date of . 05 - Chief Municipal Officer Harda
Online Bid +1R.20) 05130 PM Mob. +91 9425834065
Submission

Address:Nagar Palika Parishad,
Harda,(MP)

Pin — 461331, Madhya Pradesh
Chief Municipal Officer Harda
Mob. +91 9425834065
Address:Nagar Palika Parishad,
Harda,(MP)

Pin — 461331, Madhya Pradesh
Chief Municipal Officer Harda
Mob. +91 9425834065
Address:Nagar Palika Parishad,
Harda,(MP)

Pin - 461331 ,Madhya Pradesh

"

FER TR RS STRBR
TR yifdres) aRue, 8l

Technical Bid Opening 194, 19,9024 14200 PM

Financial Bid Opening

Lt JR.048 1200 PM
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Tender Notice Number
Date Of [ssue

— . 22.11.2022
Tender InViting Authority
U

@ Nagar Palika Parishad, Harda,(MP)

www mptenders.gov.in

The Besides intending to particulars in this tender are required to get enrolled/registered on

the e-pr.ocurement website https://www.mptenders.gov.in and get empaneled on the sub portal
of public empanelment on the above portal and sub is mandatory

Tender documentation can be purchased from‘{z‘-l“/ﬁz( 1-2. Am) togibili’(-ai-:}-QPM)
& Bid submission only be online from https://www.mptenders,gov.in by making online

payment of portal fees as online processing charges last dateX2 111N up to O2--3.Q PM.

o Tender Opftning Dale%-l-’-‘”&by .12 200 pM. The bidder can participate and submit the
tender having registration in the equivalent category in the Government of Madhya Pradesh.

The brief tender notice and all the conditions and specifications can be

seen in detail in the
Attached tender document (RFP).

Amendment to NIT, if any would be published on the website, not in the newspaper.

For details on tendering procedure through the electronics tendering system, please refer to

the guidelines for using Electronic tendering System Documents available along with tender
documents at the portal https://www mptenders.gov.in

h/

(G.K. Yadav)
Chief Municipal Officer

Nagar Palika Parishad, Harda,(MP)

e R wifeTent SARemRT
SR Orferst aRug, B!
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N.C.R.B (.. am.al)

II.F.-| (Thigd Ta & 1)
FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)
o AT e
(T 154 25 wlitnar yfgar & agad)
1. District (oretT): g% p.s. (ar): RAfaw g
FIR No. (7.9.fX. §.):0526 Year (at): 2021
Date and Time of FIR (w.8.f. @ feria o wa):  27/10/2021 13:49 &<t
2. S.No. (%.8.) Acts (srfarfrm) 'Sections (8TXT(T))
o4 mcw18e0 210 N ——
2 WEE1860 285 -
3 aeE1860 34 S
3. (a)Occurrence of offence (IR &Y Ted1):
1. Day (fe): Date From (RAT& @ ): Date To ( f&ATH a6 ):
Faar 24/10/2021 24/10/2021
Time Period (g7 3@fdl): Time From (¥0d & ): Time To (YHY d&):
19:30 a1 19:50 a1

Tgl 7
(b) Information received at P.S. (41 STgT &= uTd §s): Date (Fe=tiam ): 27/10/2021
_ Time (F®A): 13:00
(c) General Diary Reference (JSHTHT geof ):Entry No. (7fa2 €.): 017
Date & Time (f&1{@ 3T gwa): 27/10/2021 13:49

4. Type of Information (T &1 ThT): fotaa
5. Place of Occurrence (SIEATEI):

1. (a) Direction and distance from P.S (a1 @ & 3k T ): IR, 0.5 Fariy
Beat No. (sftc g.):
(b) Address (TdT): FRHILT & UTY ST, MISUS §XLT

(c) In case, outside the limit of this Police Station, then (afe; a1 efiwr & age & @Y):
Name of P.S.(TT &1 ATH): District(State) (o (Tiw)):




/ 52
S— , o N.C.R.B (ua.&l.am.df)
LLF.-I (Tshtgre STTer wret -1)

_complainant / Informant (Rrmraasaf /gemradf ):
(a) Name (TTH): qeg AR M Afdwd grer ath 3R w0 wn ot e arde
(b) Father's/Husband's Name(ﬁ?ﬂ | ufd &1 Amm) i
(c) DatelYear of Birth (5= faif /&t ): 1981 (d) Nationality (TTETaT): WK

(e) UID No. (Z3MEST &.):
(f) Passport No.(Ur&me &.): Date of Issue (I @ it ffd):

Place of Issue (ST FHA B EAH ):
(9) Id details (Ration Card,Voter ID Card,Passport,UlD No.,Driving License,PAN)

1S.N0_.A('§5.H' .)“ Id Type (YgaTH UF AT THR) id Number (UgdT= €0
o | |
(h) Address (Uc): ‘

| S.No. | Address Tuype. Address
\

(.. | (0T T TR @ L
LLE@E_FWWWWﬁW@@@mW
S 2 wrEw TmmmﬂﬂwﬁwmmW

(i) Occupation (sgagara):
(i) Phone number AN g.):
Mobile (RYSITSe €.):
7. Details of known/suspected/unknown accuse

g @1 QL gfya avfa):
Accused More Than (3Td Ryt q & Irfead gi a1 €&dn): I

d with full particulars (SITd | g T | 3Td

s.No. "Name (ATH) lgAlias (3UATH) “&Re|ative's Name |Present Address
(@4 : (Freder ST M) (arctaT o) o
1 |atgd @. MP 47 1. 3eTa o e &, \
‘ I U L

MEeSTEI AW - i-
MW”W]mﬁmﬁﬁml

e ]
| | WM;WMM,W@@WWME
nformant (freracaal / gaATEHal gl

8. Reasons for delay in reporting by the complainant/i

ROTE 38 @ o= HYA B P
9. Particulars of properties of interest
s.No. {P.robériy Category (Property Type

(gafaT qrf & fererun):

(A (grafe N

lDescriptidr_i _(Fclmatﬂ-l.)- T\Va\dé(iﬁn ;r'-i_s_l-_)w
g | (Eafd @A) !A_ﬂ_“_ﬂ_,,,d_J___“;__“-



53

/

N.C.R.B (u=.Ht. ame &)
LLF .- (Qehipe a7 &rf -1)
0. Total value of property (In Rs/-)-a¥uftt @7 gt g7a(s #):

1. Inquest Report/ U.D. case No., if any (g gifigr fra) .8, . AR )
s.No. (#.9.) UIDB Number (7.3}.wevw 4.)

12.First Information contents (72\ BEELGEZ:BF

A ore T omge geer § Iutiies & ue o vy § o a3 Uw amdies e aman wrd
q@?:ugmcﬂa%qmgm%%a%ﬁsrashtméqmqemsnfm%mﬁiﬁ%ﬁgmum
270, 285,34 TS & UTAT ST & RGO & e 3uTer e o g w Rear S 2 |
3T T I S § | drTerd A7 utferent ufiue, geet et g7et 7.y, HAiE 4449/Q1.1,
12021 gxed ferAtan 25/10/2021 ufa, am=m wardl Rfaer avgay ar gee A angd #ia
MP47 MEB875 & ofTg =eteh Uel Iqa el & fawee, FIR oo & ok PIdag] e
feroare | wRed S feuarartd e § o AR aifert gt @oean argura & @i A
oI §Te T STelTT TTSUS § STgT OR AT UTiatehT @l ahell GTigul foharT ST @1 fomma &g
TIEY ¥ 3T SaRhaA S SR MISUS ST Uedh ATg W e 7 ST T &F SAver & |
e W T T e T wgve % amg ot wikan § gan herar g Sradr awig @
At Y 3iTE o U grg e Y Qe [ia @i g 1 Sraer @ w) iR
UWTE UST R | 39 AT T oo 3N A S gEaTs Ue WY UH. ReU oreH H {2 i
ST & | 3T cafhdl 3 39 el % hIRUT STgT @I o TR U OIS IS § STal 3E
& H TRA § T o= Y WY weler ETeHT o= e & | Ioree aror il R S|
sy d o R i g1 o B ofr e aiferenr @t ek i o e ® ot 2R
TIIUS T AT DY FST TSAT gl Fict A AT 24/10/2021 Y AT TS Wit It
Rraartenta aTge wwTh & aTgd et Uat Ik @l SRt SR UTgvE N 3T ey Y |
et AT uTiolent o @l eCRT geay § 3rereiehA [hat Tar Ud 9 el i Sy
T A s | AT Y Pkt geelE &g 3Ty awy wEd § 39N g BTG aTEd aTed
qdaa?gagq%a;{m@% %%%g% marr;r;r:ﬁmamamn%mnm%l T I

& kel wez FIR P IATIER 37 [Aeee Bor srdard)
Eﬁﬁgzﬁl FSrerd &t widrea § 9 a1 a1 371 3 ST B9 YR i TR 7 Y o W
lm.aﬁsﬁﬁmgﬁuww@iﬁrmWr&W{m%w,grarq.ammmsom.
w1./2021 §YeT AT 5/10/2021 ity 1- dorrex wgted, Riett geey it afik |rex gAY

e e Ui | geg R wiien
U § 3T &M Bl T T STier F forT 172 |
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#b B , N.C.R.B (ua.dt.ame.fl)
LIF.-l (Uehlge e wrd -l)

/13. Action taken: Since the above information reveals commission of offence(s) u/s

| a5 mentioned at Item No. 2.

II
£ mfy ardarg : i I STRTS & A wedr g T HE B s we 7. 2

(
or (41)

@ €T g 8 |)
(1) Registered the case and took up the investigation:  Sandeep pawar(Sl (Sub-Inspector)) /
(mmasfﬁﬁmnmaﬁtma%ﬁmﬁmrmr): 1
(2) Directed (Name of 1.0.) (ST arforeATYY @1 ATH):
No.(€.):
Rank (U<):
to take up the Investigation

(o srier ar T A A3 % fery R fear ) o (a)

(3) Refused investigation due to SIEEAGLYE

or (¥ S ZAR T A1)
District (fSre):

(4) Transferred to P.S.(JTAT):
on point of jurisdiction (@ AATTAHT & HRU geaiand) .

F.L.R. read over to the complainant/ infonﬁant,admitted to be correctly recorded and a
Ealf

copy given to the complainant / informant free of cost. (f?l?n‘mﬁ'ch_df /
muﬁﬁmwgﬁnﬁ,a@aﬁgﬁmaﬁiwaﬁtﬁﬁgﬁ ? 1 &1 T |)
R.O.A.C.(3T. 3 .7 .&1.) Tt T 3 P ar TR At &t B e

FIR Writer (sradiaal & geaign)

Name (ATH):
Rank (92):



&

N.C.R.B (w1 fl.ame&f)
LLF.-l (Tehlepa sirar & )

Signature of Officer in charge, Police Station
(2T WITE & gETE)

Name (4T#):Sandcep pawar
Rank(4c): Sl (Sub-lnspector)

No.(g.): 1

14.SignatureIThumb impression of the complainant/ informant.

(FRrent et | e % gEET SOEEIRECIEIE

15.Date and time of dispatch to the court

(sreTerd ® Yooy <Y Tt 3 gHA):

7 of First Information Report (wore AT e & A 7 Werdd):
known / seen )

d other details of the suspectlaccused: (If

afe sTa 1 @1 7))

Attachment to item
| features, deformities an

Physica _
(@ e | AI9gH £ arfifes AT, Rrgpterat 3R 34 foreror : (
S.No.(iﬁ.“é.) . Sex DateIYear of Build Height ' Complexion | Identification Mark(s)
() | Birth (57H (@TET). (cms.) | @) (g E
1 2 3 4 5 6 1 7
1 gwi *
Deformities/  (Teeth 'Hair (aTe)|  Eyes (ard) Habit(s) Dress HaPFF(AS,) (UgTe),
8 S 9 10 11 12 1
\‘ '\ l i“ ||
Language \ . Place Of (@ ¥4T) Others (3/73)
|Dialect | Burn Mark Leucoderma  Mole Scar Tattoo
(TaT/aTeY) (T §T A Py ) (erarent (W (EET) @@) (REIP) -
14 15 16 A7 18 ) 19 B 7 20

TR T O N TN R S R N T R T T S e T N -
173
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S | , . N.C.R.B (T7.&1.ame )
LLF.-l (Gt e wrwt -l)

These fields will be entered only if complainant/informant gives any one or more particulars

about the suspect/accused.
(zg &% adt gt fve e gt Rrmrareat | garadat aiger / aftrgs & an 7§ o185 g a1 39
3rfere ST ST 2 |)
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VAKALATNAMA

RPPTY YV VeV VY YT T 7 Y PO
.. YY R

IN THE_HON’BLE NATIONAL GREEN TRIBUNAL, ( CZ) BENCH, BHOPAL

ORIGINAL APPLICATION /APPEAL / REVIEW No. 523/20:%

SAYED MEHMooD ALL |
D CAESTR  Claimant/Petitioner/Applicant

l..l‘.""."l..C.O‘l.0.'.C.0".!00’00'.0’..l.'.....l...'l.'.l.....

VERSUS

srm1€  of M A & Dgs, .Respondent/Non-Applicant

O'OO!I.OQ!‘..O..0.l..'0....0'0'...00"..'l‘..Q.‘Oolllo..o.'cl'..l.....t

I/we the Respondent/Non- applicant named below do hereby appoint, €ngage and

authorize advocate named below to appear, act and plead in aforesaid

case/proceedings, which shall include applications for r

parte orders, corrections, modifications, review and rec
ourt in which the same may be

Tribunal in respect of

estoration, setting aside of ex-

all of orders passed in these

proceedings, in this Court or in any other C
tried/heard/proceeded with and also in the National Green
proceedings arising from this case/proceedings as per agreed terms and conditions
and authorize him/ them to sign and file pleadings,
or other document as may be deemed necessary or proper for
its stages and also agree to ratify and

cross objections, petitions,

applications, affidavits,
the prosecution/ defence of the said case in all

confirm acts done by him/ them as if done by me/us
the contents of which have been duly

. In witness whereof I/We do

hereunto set my/ our hand to these presents,

e
understood by me/ us, this l5 ..... day of HA .‘.?‘2023 at Bhopal (M.P.)

Particulars (in block letters) of each Party Executing Vakalatnama

Name & | Registered E-malil Telephone | Status Full
Father/s/ Address Address | Number in the | Signature/
Husband/s (if any) | (if any) case **Thumb
name Impression
(1) (2) (3) (4) (5) (6)
v | ponesit 3406y |we 3
Y JADA ‘7 No 2
ZID el (pUNEL HAKDA f
(ANLAKHAN (M) )L,//
yaADAY e AT mfs] shsrd
padD €l yEALS anz afzs!., afise, 83
Accepted:
Particulars (in Block Letters) of each advocate accepting Vakalatnama
L @) @ @ )
SACHIN K. VERMA CHAMBER NO. | ngtstand '
. 94
STANDING COUNSEL STATE | 608, UCI initcoun 25412452
OF MP LAWYERS sel@gma
NATIONAL GREEN TRIBUNAL | CHAMBER .80
(CZ) ENRL NO. ARERA HILLS =S5
MP/2130/1998 BHOPAL462011
]




